BEFORE THE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL -
‘ AHMEDABAD BENCH
' COURT 1

‘ IA 467 of 2020 in |A 338 of 2020 in CP(IB) 167 of 2018

'u-C‘oram MADAN B. GOSAVI MEMBER (JUDICIAL)
VIRENDRA KUMAR GUPTA 'MEMBER (TECHNICAL)

ATTENDANCE CUM ORDER SHEET OF THE HEARING IH_BQQQH_\LIQE_QQQ&EE_&EN_CL_G BEFORE THE

o AHMEDABAD BENCH OF THE NATIONAL COMPANY LAW TRIBUNAI. ON _27 01 29;

: Nameyqf‘thechmpany;» SN ‘, Nuvoco Vlstas Corporatlon s

Vs
Ishavashyam Infra LLP =

i Section: o o - O(SHBC,ZOI /9 of lnsolvency and Bankruptcv Code, 2016 | RS

: .'ORDER L
Learned Counsel for Resolutlon Professmnal appeared

TA 467 of 2020 is. ﬁled by Resolutlon Professmnal for w1thdrawal of main CP - o
~Sole CoC consented for withdrawal by way of E-mail which is at page 87. Hence,;’, i
- this apphcatlon stands dlsposed-pff being w1thdrawn Corporate Debtor stands |

. released from rlgours ofCIRP ok ( S ey

KUMARGUPTA)  (MADANBGOSAVD
TECHNICAL) MEMBER (JUDICIAL)
: yofJanuary, 2021 o SR LR

~ Prakash ;

. Accordmgly, IA 467 of 2020 stands dlsposed-off

o ,Da’ted this the : :




